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(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): (a) Government’s
directive has been brought to the notice of
major Gover 1 s of Coal
through the concerned Ministries/Departments
and the State Governments. They are taking
steps to ensure compliance by the Under-
takings with which they are concerned.

(b) to (d). It is understood that the
Delhi Electricity Supply Undertaking has
placed orders on suppliers who have not
obtained certificates of having implemented
the recommendations of the Coal Wage
Board on the ground that the coal offered by
the suppliers in possession of such certi-
ficates was not of the required grade or the
prices quoted were high, The matter is
being looked into further.

12.21 brs.
CALLING ATTENTION TO MATTER

OF URGENT PUBLIC
IMPORTANCE

REPORTED INVITATION BY INDONESIA
FOR COMMON POLICY RE NAVAL
DEFENCE OF SOUTH EAST
ASIAN COUNTRIES

=t gt WW (sareT) o aremw
wgeg, & afawraa @ owa &
frafafen fava &t sk Rfes =3
wAY F1 eqvy faemar § s s Far
i@ ¥ s q3q99 ¢ -

gfiqor gt ufmrd Y @ A
¥ graeq ¥ grir Afa ¥ foF gmfEr
FT FigT ATHAT AT I IR AT TEFR
=t gfgfwar 1"

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): The
Government of India have not been appro-
ached by the Government of Indonesia with
any concrete proposal regarding joint naval
action in the Indian Ocean.
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The policy of the Government of India
favours the exclusion from the Indian Ocean
of any interference or domination by any
powers and would like it to become an
area of peace and co-operation in future.
We have reason to believe that the Indonesi
Government holds similar views.
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[frgmwm] -
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MR. SPEAKER: This is not proper.
In future I will have to say: ‘“only one
question’’. If you go on saying 1, 2,3,4, §
and so on, where will it end ?

stg@mam: sfed gaw g 8
& AT AE § oAy HFfaw aee @
fafaew #Y agr foar § 1 &1 & wew &
w0 9g w1 ¢ f% fagar ot s smar
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2 W WEF A AR AT g
Fot  HEfEe arT # fafse
agray ?
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AR f5dY 399 99 SEHY q@9E T F,
N T F@ER T qoEST ) R FE0
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IEH ¥ wrETee fRf@e arex
fearrare #X o) 3 wifgelY soml e &
2 § IR IAF rTar FE ATAV gow w7
SHTT TSt AT @Y S IPR e 7
F?

SHRI SURENDRA PAL SINGH: Mr,
Speaker, Sir, as far as the Indian policy
about Indian Ocean is concerned, it has
been explained and exp ded a ber of
times in this House. It is India’s policy
that we do not want any kind of tension to
be introduced in this area, we want this
area to remain free of nuclear armaments,
free of tension and we do not like any foreign
power from outside the area to come and
dominate this area, especially with its naval
fleets. That policy has been made clear
any number of times. We are also informed
that, as far as Indonesia is concerned, it
has the same policy as ours and the latest
statement made by Mr. Adam Mallik,
Foreign Minister of Indonesia, was to the
effect that some countries of the region should
get together, not with the idea of evolving a
defence pact or defence arrangement, but
with the idea of working out some sort of
arrangement and ways and means to prevent
big powers to come into this area and esta-
blish their bases with a view to having their
areas of influence. There is no proposal
for a pact as such.

SHRI BAL RAJ MADHOK ( South
Delhi ): What is your reaction to this
suggestion of Mr. Malik to which you have
just now referred ?

SHRI SURENDRA PAL SINGH: We
have not received any proposal from Mr.
Malik. He has also qualified that statement
later on, in the same interview, that his idea
is not to enter into a military pact. Sir,
with your permission, I would like to read
out the actual words used by Mr. Malik:

“The security and independence of
any nation is the responsibility of the
nation itself. I will say that co-opera-
tion in the form of military pacts is
unnecessary.”

From that it is quite clear that the
policy of Indonesia is more or less the same



161

as ours. We do not want any foreign power
to come and dominate this area.

stg@ WA wft afem ¥ A
et @ &7 T Ty faar ?

JEqET WQTD ¢ TR qE gAA I
fasr #T 94T ¥ faarm )

SHRI BAL RAJ MADHOK: If the hon.
Minister has not followed the questions,
he can ask the hon. Member to repeat them;

but he must give answers to the specific
questions which have been asked.

SHRI SURENDRA PAL SINGH: When
a number of questions are asked, it is very
difficult to give answer to each of them.
1 have explained the overall policy of the
Government of India in regard to the South
East Asian region and the Indian Ocean.

oY Trwere faendl (Fwam)
WG TG FT A F A 9_T § A
N WE I T g gg gAY ¢ &
Tratfrar & famqge @ =9 9w F @
AR Fg% I I ¥ A waq Agq g ?
AT qg ag guwAT § fF s #1 =m
ENfRmay s 0% 9w F foo
4T qIFIR g Ifaa 78 gy fr areg
e ufmn ¥ faas 2w & ae 9y Ty
AT AT AR AN T @ IAH
FomRe @i% FW@ ¥ fau feegama
g gfafefea ¥ ? s ag tar s
IAAAY & A IFA WY FHASEY  WTIH
fafreed wiwi g oY 9od @ favg
Tg ¥ o A @ A == A, oar
forg a7 IT-g9H WA A ¥ 99 Tww
9 gva § w18 997 gf O ? s =st
EAN T g A R o TER
FEwt g fF SEd s w1 mawr oW
ST ?

SHRI SURENDRA PAL SINGH : As
regards the British withdrawal from this

area, we do not believe in this theory of
vacuum or that if one power goes away
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another should automatically come in. As
regards the defence of our shores and streng-
thening the naval fleet, as the House already
knows, adequate steps have been taken by
the Defence Ministry to strengthen our navy.
We are fully vigilant and fully prepared and
I see no reason why we should not be able
to defend our shores in the event of any
attack. About the other question regarding
the withdrawal of British navy from this
area, 1 think I answered it earlier. Our policy
with regard to the withdrawal of UK navy
from this area is well-known. We welcome
that move and we do not like any other
power to come in after the British go away.

SHRI RAM SWARUP VIDYARTHI :
Sir, he has not answered my question.

MR. SPEAKER : Will he kindly resume
his seat, After all, the question has to be
relevant, What is the use of asking the
Foreign Minister ‘““You have one submarine;
how many are you going to add ?”” Can he
answer that question ? Is it relevant ? He
has answered that part of the question which
is pertinent to the Calling Attention Notice,
If you ask ‘““how you are going to strengthen
the navy "’ can this Minister answer it ?
If you ask a question “what is your policy

-towards Pakistan ?”" can this Minister answer

it ? By asking questions which cannot
possibly be answered you are only wasting
the time of the House. Even if you happen
to be the Minister there, you cannot also
answer an important question like that, You
ask such a question and if the Minister does
not answer it, yon get up and say “Oh ! Mr.
Speaker, he has not answered my question.”
What is the poor Speaker to do in such
cases ?

ot b = (srgaet) ¢ sreaet
gV, ariE #T ag aerar § 5 afaw
qa ufear & 301 & 5 fid & avR sk
HEEER §, 3T fAmrEr s grar ag
T FX @@ AR 9T 1971 F T faEA
F ged ¥ 9 wagH e @ o
Iy ag farderd) s oft ag I @ AR
g fggear &1 o s 2 &
et o T ¥ F oA g1 W wEEy
e ¥ wgr @ fF RS Fohe oo
feifams e A qw yaf s &)
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[+ farg =g W)
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wraet FgT § 5 ¥ @ sE #) de ¢
% ? fage feum sam 1 1 a9 AT
farg? afifar g ar Miaifemr g ?

¥ g i & foqw /W § TAF @y
FIRGRTT FF gH I99T ATES g | afg
I TaTEE AR fear g @ o | e
s sfafefes o @ gowi 3 @ fawr
FT QT NS FEHA TAET arfw wfaey §
FYE oY g e faq T AOFY AT & A
AArar ? o fenfaw $G oo
A F F FIH BTN ?

SHRI SURENDRA PAL SINGH : We
are aware that there are certain big powers
in the world who feel that they have some
global responsibility to perform and there is
an attempt on their part to establish either
naval bases or military bases, not only in the
Indian Ocean but all over the world. But,
as I have already said, our policy is against
this and we do not approve of this kind of
thinking on their part, We have, on various
occasions, made it known to the powers
concerned and to the world at large that we
would not like any one of the powers to come
and introduce tension in the Indian Ocean
area., We have also approached other
littoral countries in our neighbourhood about
it, Many of them also think on the same
lines. Many of them are of the view that
some kind of joint front should be brought
forward against the particular move on the
part of big powers. It is in this context that
Mr. Adam Malik made a statement in Indo-
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nesia. His idea is not to enter into a pact
but to get together and find out ways and
means of resisting the move on the part of
big powers.

SHRI J.B. KRIPALANI (Guna) : What is
the extent of the Indian Ocean shall we know ?

MR. SPEAKER : They will mention it
later on. Shri Hem Barua.

SHRI HEM BARUA (Mangaldai) : The
Security of India depends on the security
of the Indian Ocean and India, unfortunately .
is not in a position to defend the Indian
Ocean on her own. In view of that and
since the hon. Minister has said that no
proposal has come from Indonesia as such,
may I know whether our Government are
proposing to take the initiative to have a
sort of joint security for the Indian Ocean
with like-minded countries of South-East
Asia and, if so, what progress Government
has made in this regard and, if the proposal
has not come from Mr. Adam Malik straight
to the Government, would our Government
try to contact our Ambassador in Indonesia
and bhave the details of the proposal so
that the Government may examine them,
before the proposal actually reaches the
Government from the Indonesian Foreign
Minister ?

SHRI SURENDRA PAL SINGH : I do
not know what particular proposal the hon.
Member is referring to from Indonesia. I
I have already said that there is no such
proposal from there and no proposal is likely
to come.

SHRI HEM BARUA : My question was
different. I wanted to know whether you
are prepared to ask our Ambassador in
Indonesia to send a statement about the
proposal so that we might examine the
proposal, if the" proposal at all exists;
if the proposal does not exist, the matter
ends there.

SHRI SURENDRA PAL SINGH : The
Ambassador has sent a report in which he
has clarified the position that Dr. Adam
Malik is not making any proposal for a
defence pact. He merely wants to get in
touch with the countries of the region with
a view to finding out ways and means of
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SHRI HEM BARUA : Is it not a propo-
sal ?

SHRI SURENDRA PAL SINGH : No
proposal has come and no proposal is likely
to come from Indonesia.

SHRI HEM BARUA : What our
Ambassador has said is that Dr. Adam
Malik has made certain suggestoins. He

has got a statement from our Ambassador
in Indonesia. That suggestion might be
taken as a proposal or whatever that might
be. Whether it is a proposal or a suggestion,
let us not try to do hair-splitting between
these two words. How far has this Govern-
ment studied this suggestion and what is
the conclusion arrived at by the Government
after studynig that suggestion ?

SHRI SURENDRA PAL SINGH : This
Governmet’s policy regard to joint defence
pact is very well known to the House. We
are against such pacts” because we feel that
a military pact has a snow-balling effect,
i.e., one pact leads to another pact. We
are against it. The ultimate responsibility of
defending our shores and our country depends
onusand itisupto us to strengthen our
navy and other armed forces.

SHRI DINKAR DESAI (Kanara) :
The reply given by the hon. Minister
is very unsatisfactory. It seems that they
have not taken up this question very seriously,
Today the point is this. Next year, ie.,
in 1970, the British Government is going
to withdraw their forces from Singapore.
Then the vaccum will be complete. At the other
end, the great powers, the Soviet Union and
the U. S. A., are manoeuvring together to
fill the vacuum. This has come in so many
papers. India is the biggest country in
South-East Asia, But we are keeping quiet
and are following Indonesia to take the
initiative in the matter. He says that
Indonesia has written ; he also says that
_there is no proposal. It is all confusing. As
the biggest country in this area, India should
take the initiative in this matter, not for
a pact, but for a co-operative policy of
defending the Indian Ocean and controlling

VAISAKHA 11, 1891 (S4KA)

Papers laid 166
the Indian Ocean. If this .is not done,
India will incur a bad name in the world.
Then everybody will say that India is afraid
of incurring the displeasure of the great
powers because we have mortgaged our
country in a way with the great powers by
borrowing heavily from them for our Five-
Year Plans and that is why we have lost a
Iot of our independence. If we do not take
the initiative, this impression will be created
all over the world that India being the
biggest country in this area is not taking
the initiative because it is afraid of incurring
the displeasure of the great powers. Where
is our real independence ? That is why, my
question would be this. If Indonesia has not
taken any initiative, so much the better; let
India take the initiative in the matter and
do something. Itis no usc the Minister
saying that it is our duty to defend the
Indian Ocean. There is also the Chinese
menace of sending submarines to the Indian
Ocean. This has come in so many parers.
My question is whether India will take an
active finitiative. The initiative must be taken
by India...... (Interruptions) to defend the
Indian Ocean. 1 want as pecific answer to this.

SHRI SURENDRA PAL SINGH: 1
agree with the hon Member that after the
British withdrawal if some powers enter
this area to fill the so-called vaccum,
paturally some kind of a danger will come
on the scene. We do not want any other
power to come here. Itis for that very
purpose and in order to persuade these
power to leave this area alone as an area of
peace that we are making joint efforts. I
do not know what more the hon. Member
wants. Does the hon Member want that
India should go and fill the vacuum ?

12,41 hrs.
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CERTIFIED ACCOUNTS OF THE INDIAN
INSTITUTE OF TECHNOLOGY, DELHI.

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SMT. JAHANARA
JAIPAL SINGH): On behalf of Dr.
V. K. R. V. Rao, I beg to lay on the Table :

(1) A copy of the Certified Accounts
the Indian Institute of Technology,



